First Progress Report in Indrayani Improvement Scheme

BEFORE HON’BLE NATIONAL GREEN TRIBUNAL, WESTERN ZONE
BENCH, AT-PUNE

Original Application No0.111/2024WZ.
News Item: Layer of Toxic Foam on Surface of Indrayani River, Pune.
...... } Applicant.
VERSUS
Maharashtra Pollution Control Board & Others.
..... } Respondents.

Progress Report about the Steps taken by the PMRDA in Indrayani
Improvement Scheme.

MAY IT PLEASE YOUR HONOUR,

The R.N.3 (PMRDA) is filing further Progress Report about the Steps taken by the
PMRDA in Indrayani Improvement Scheme as under:

1) The PMRDA has already filed a Statement in respect of the Segregation of the
Proposed STPs with the capacities under different Local Bodies at Page-51 of
total 39 STPs vide Affidavit dated 10" October 2024. After complying with the
NRCD-Points raised about the Final Report sent to NRCD on 25™ September
2024 for approval, which is at the final stage of approval.

2) M/s Tandon Urban Solutions P. Ltd. has been appointed as the Consultant-
Advisor for the Post Tendering Process.

3) As per the decision taken in the Meeting conducted by the Chief Secretary,
Government of Maharashtra on 22" May 2025, the Combined Report for the
PMRDA & PCMC for the total area of River-Indrayani has submitted jointly on
24% June 2025 through the PCMC to Maharashtra Environment & Climate
Change Department.

4) Maharashtra Environment & Climate Change Department has further
recommended to submit it through River Rejuvenation Committee to NRCD on
11™ August 2025.

5) The Consultant-Advisor has reviewed the proposal before sending to the
NRCD. He has also reviewed the STP-Sites, Electricity Load etc. The estimated
cost of technical approval as per the rates received for all works is being under
progress. Tendering Prework work is also being undertaken. Once DPR is
approved, Tendering Process will be started.

Dated this 015t September 2025 at Pune.

A erale

(Dattatraya Devale),
Panel Advocate, PMRDA
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